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ORDBR

List the matter on 08.01.2021. The Registry is directed to place the

complete record on the next date of listing and ensure that the complete record is

available at the Registry in Chandigarh also.

S't-
(Raghu Nayyar)

Technical Member

December 18,2020
Himani Makkar

(Ajay Kumar Vatsavayi)
Judicial Mernber


